District Sant Kabir Nagar.
-Applicant.

(By Advocate : Shri Ashish Mishra)

7

Versus

! Union of India through the General Manager,
N.E. R. Goerakhpur.

. North Eastern Railway, Gorakhpur Depo
through Senior Personal Officer.

3. Shyam Narayan Shukla S/o Rajpat Shukla, R/o
Nath Nagar, P.0O. Ganpatganj, Distt. Sant
Kabir Nagar.

-.Respondents.
(By Advocate : Shri P.N. Rai) -

ORDER

The applicant Smt. Geeta Shukla claims herself
to be widow of Late Shri Rajpat Shukla, who was in
service of the respondents. Shri Rajpat Shukla was
declared medically unfit for service. Thereupon the
applicant put her claim, for appointment in terms of
Master Circular dated 12.12.1990 (Annexure-2 to the
reply) . Pleadings reveal that one Shyam Narayan
Shukla, son of Late Shri Rajpat Shukla also came
forward for such appointment. The respondents have
not passed any orders rejecting or accepting the
claim of the applicant or Shri Shyam Narayan Shukla.
Ihe Tribunal is of the view that the respondents

ghould consider? the case of the applicant J1n




of this order is produced before him.
frée to decide as to whether the |
entitled to such appointment

Shukla.

No order as to costs.
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